
N O T E 
‐‐‐‐‐‐‐‐‐‐‐‐‐‐‐ 

Mentioning of all the categories of cases will be made before present 

Hon’ble the First Puisne Judge except the cases which are listed in 

urgent/motion/regular hearing before any Hon’ble Bench, the request 

for the same would be made before the said Hon’ble Bench. 

 


